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1070. Da BA U KALDATE Will
the Minister of ETROLEUM, CHEMI
CALS AND ERTILIERS be leased 
to state

(a) hether a lare nu ber of orders 
ere laced by the I.D..L. durin the 
last uarter of Dece ber, 197 and the 
first uarter of 1977

(b) if so, the na es of the countries 
ith hich these ere laced and

(c) the financial co it ent in res
ect of each  of the orderaree ent 
entered into

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N. BAHU UNA) (a) to (c). 
Infor ation is bein collected and ill 
be laid on the Table of the House.

erission Letters and Licences 
reularised Ex-oet facto

1077.  SHRI S. R REDD. Will the 
Minister of ETROLEUM,  CHEMI
CALS AND ERTILIERS be leased 
to state

(a) hether erission letters are 
issued to dru anufacturin  firs 
and licences are  reularised ex-ost 
facto hich is in contravention of the 
Industries (Develo ent and Reula
tion) Act and

(b) if so, the details thereof and the 
reasons therefor

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRi H. N. BAHU UNA) (a) Licen
ces are issued under the rovisions of 
Industries (Develo ent and Reula- 
tion) Act itself and, therefore, the 
uestion of such licences bein reula
rised ex-ost facto does not arise. ov
ernent have decided that roduction 
under the authority of erission let* 
lers  authorised,

b) Doe not arise.

roduction of docu entaries on tribal*

107.  SHRI IRIDHAR OMAN O 
Will the Minister of IN ORMATION, 
AND BROADCASTIN be leased to 
state

(a) total nu ber of docu entaiy 
fils roduced by the rivate roducers 
by his Ministry and other Ministries 
hihlihtin the for  of exloitations 
of tribals so far since 1977

(b) na es of tnbals covered by these 
docu entaries and roosals for this 
financial year

(c) rora es  initiated by the 
States and his Ministry to exhibit the 
docu entary fils to the tribals by 
overn ent aencies and

(d) funds rovided for docu entary 
fils on tribals for the year 1979-0

THE MINISTER O IN ORMATION 
AND BROADCASTIN (SHRI L. K. 
ADVANI) (a) and (b). No such fil 
has been roduced by il s Division 
throuh rivate roducers or throuh 
their o n units. Hoever, a reference 
to exloitation of adivasis has been 
ade  the co entary of the fil 
La s roduced by an indeendent 
roducer Ms Konark ils, Cuttack 
on behalf of Ministry of Civil Su lies 
and Cooeration throuh il s Divi
sion. This il entions the tribes of 
Kondhs Juan, Jhuyan and Santhals.

The current roduction rora e 
of the ils Division includes the fol
loin docu entary fils relatin to 
tribals—

1. Tribal Develo ent.

2. ujjars  and  Backarals  ot
Ja u and Kashir. *

. Life and Culture of the Khaira-
arh and olk Dance, Music and Cul
ture of the Chhatisarh.

. North Eastern Council and it*
Develo ent rora e,

5. Life in Vindhyaehal
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. Cultural robles of tribes in 
Eastern Reion.

7. Miora*

. orestry as an aid to  tribal 
econo y.

9. Life and Culture of Mehalaya.

(c> In addition to bein exihibiled on 
the co ulsory theatrical circuit, fils 
roduced by ils Division are also

 exhibited in tribal areas throuh obile 
vans of the Directorate of ield ubli- 
city, obile vans of State overn ents 
and tourin cin as.

(d)  No funds are secifically allocat
ed for fils on subjects relatin to 
tribals, yet a co rehensive coverae 
of tribals is taken u every year.

Su ly ef UT.. (Radars) by Bharat 
Electronics IM

1079. SHRI BHA AT RAM  Will
the DE UT RIME MINISTER AND 
MINISTER O DEENCE be leased 

to state

(a) is it true that the Bharat Elec
tronics Ltd. (B.E.L. haiabad) as
to su ly so e Radars  called L.. 
(for hich it recently i orted rt*ti- 
tution aard recently) costin about 

Rs. 2 crores

(b) is it true that B.E.L. hich as
su osed to su ly a coule of Radars 
to the Indian Air orce by 1-5-1979 
has   to co lete the eui ent

of continued lockout

(e)  is it also true that the Indian 
Air orce is no thinkin of i ort
in iis urent eui ent fro Euro- 

countries like Siterland, at a 
i>o*t of ataut 25 crOfe* of ruees and

(d)   hy ties not the anaeent 
ttarted neotiations ith the orkers 
bo have been de andin i ediate 
liftin of lockout and ithdraal of 
'suftesion of union leaders

THE MINISTER O STATE IN THE 
MINISTR O DEENCE AND IN THE 
DEARTMENTS O ATOMIC ENER
, ELECTRONICS, SCIENCE AND 
TECHNOLO  AND S ACE ( RO. 
SHER SIN H) (a) Bharat Electronics 
Liited, (BEL). haiabad, have ot 
ordersletters of intent for su ly  of 
I  eui ent orth  a roxi ately 
Rs. 10.0 creres.

b> and (c). The Indian Air orce 
have laced ordersletters of intent on 
BEL, haiabad for su ly of I  
eui ent aountin to a roxi ately 
Rs. . crores. Soe I  radars have 
already been delivered to the Air orce 
and a fe ore are ready for desatch. 
BEL haiabad are in a osition to 
eet the reu.reents of the Air orce 
for I  eui ent. There is no ro
osal by the Air orce for i ortin 
such eui ent.

(d)  The lockout  BEL, haiabad 
as lifted ith effect fro 7th May, 
1979, subseuent to an areeent bet
een the Unions and the anaeent 
hich also covers the uestion of sus
ension of Union leaders.

Steel exorted

10770  SHRI  .  RAJA O AL 
NAIDU*. Will the Minister of STEEL 
AND MINES be leased to state

(a) the steel exorted fro our coun
try durin 1975-7,  197-77,  1977-7
and 197-79 and

(b) hether there is any increase In 
exorts of steel after 197*77

THE MINISTER O STATE IN THE 
MINISTR O STEEL AND MXK0S 
(SHfU KAMA MUNDA) (a) The *t*el 
exorted fro our  country  durisl 
1975*7, 197-77, 1977-7 and Id-1 
(rovisional) as 5,0,200 1,00,200
U,0,000 and 5,2,00 tonne* res
tively.

(b> No, Sir*




